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1, the Csafrman of the O>mmittee on Private Members' Bilk and llesolutiom, haTI!tg 
been authoriled by the Committee, present on their behalf this their. Seventy-eighth 
R.eport. 

2. The Committee met on the 21st February, 1966 to ooosider allottQ.ent of time to 
the lletolutiODJ set down in the Litt of Businae for Friday, the 25th February, 1966. 

S. The Members whole resolutiont had been included in the List of Busine. for 
the 25th February, 1966 had been invited to pretent their viewa on the resolutions 
before the Oxmnittee. Sarvashri Bibhuti Mithra. Homi F. Daji and H.H. Mahaaja 
Kami Singhji of Bikaner attended the aitting. 

4. The Committee recommend the allocation of time as followa:-
(1) RelOlution regarding Administrative Reforms. 
(2) tte.otution reprcling Student ind~ 
(!) lletolution regarding Proclamation of Emergency. 
(4) R.etolution ftgU'ding graru of pemion to the family of 

late Prime Minister. Shri Lal Bahadur Shastri. 

2 hn. 
2 ms. 
2 hn. 
li hn. 
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